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ORAL ANSWERS TO QUESTIONS 

Progress of Trivandrum T.V. Tower

*225. SHRI A. A. RAHIM: 
Will the Minister Of INFORMA-
TION AND BROADCATING be 
pleased to state:

(a) the progress of the Trivan-
drum T.V. Tower;

(b) when the project is likely to 
be completed; and

(c) is there any proposal to relay
T.V. programmes of Bombay/Mad-
ras through microwave till the 
commissioning of the Trivandrum 
T.V. Tower, as in case of Banga-
lore? "

THE DEPUTY MINISTER IN 
THE MINISTRY OF INFOR M A-
TION AND BROADCASTING 
(KUMARI KUMUDBEN M. JO-
SH!): (a) Site has been taken over 
and foundation stone laid on 2nd 
June, 1981. Indent has been placed 
on DGS&D for supply and erection 
of the tower. Estimates for civil 
works have also been sanctioned and 
tenders for civil works have been 
received.

<(b) The project is expected to bd 
.completed during 1984-85.

(c) No, Sir.
SHRI A. A. RAHIM: Sir, to my 

 ̂question under part (b) the hon.

Minister has answered that t&e pro-
ject would be completed by the year 
1984-85. That is after three years. 
For part (c) of the question regard-
ing relay of TV programme through 
microwave till the commissioning of 
of the Trivandrum Tower, as in the 
case of Bangalore, the Minister has 
answered categorically in the nega-
tive, May I know, what is the diffi-
culty in considering my suggestion?

THE MINISTER OF INFOR-
MATION AND BROADCASTING 
(SHRI VASANT SATHF): Sir, the 
main reason is that Trivandrum is 
not connected with microwave link 

' which can take TV capability or TV 
signals. When that is done, we will 
be able to utilise the Trivandrum 
ccntre also as in the case of Banga-
lore for having a s^all relay trans-
mitter which can be used for televi-
sion coverage of programmes from 
Madras, Bombay nnd other places.

SHRI A. A. RAHIM: As announ-
ced by the hon. Minister earlier, Tri-
vandrum will be the first colour TV 
centre. May I know whether steps 
have been tak:n to arrange colour 
transmission equipments? Will the 
equipments be imported or manu-
factured in our country? What is the 
colour technology that would be 
adopted—whether of U.S., Germany 
or who will be making the colour 
TV tubes?

SHRI VASANT SATHE: Sir, as 
far as the colour TV technology is 
concerned, we have yet to take a 
final decision on going in for colour 
in this country. It is likely to go 
before the Cabinet very soon. With 
the help of the House, if we go in 
for fcolour, all these problems will 
be solved very soon.

SHRI VS. VIJAYARAGHA- 
VAN: Is it a fact that the proposed 
TV Centre at Trivandrum will net 
benefit the people of Malabar area? 
If so, what steps will be taken to 
give coverage to that area?
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WR& VASANT SATHE: The
area can be covered, as 1 said, if 
we art able to reach the area 
through the microwave system. 
Hopefully, probably some of the in-
accessible areas in the country could 
also be reached by the satellite 
INSAT which is going to be launch-
ed in April, 1982. We are examin-
ing that proposal as well.
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SHRI HARIKESH BAHADUR: 
I would like to put a small question. 
I want to know whether the Gov-
ernment has got any proposal to set-
up a TV centre at Gorakhpur be-
cause in Azamgarh they are going to 
set up a TV centre. . . .

MR.. SPEAKER: Next Question.

SHRI HARIKESH BAHADUR: 
Let the hon. Minister say something. 
He is already going to do it.

MR. SPEAKER: I am not going
to allow.

Salary structure of Judges of High 
Courts and Supreme Court

*228. SHRI PIUS TIRKEY: Will 
the Minister of LAW, JUSTICE 
AND COMPANY AFFAIRS be
pleased to state:

(a) whether it is a fact that the 
salary structure of the Judges of 
High Courts and Supreme Court 
fixed in 1950 is still being continu-
ed;

(b) has this salary structure been 
revised during the last 30 years;




